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Before National Green Tribunal
Principal Bench New Delhi
Original Application No. 988 of 2018

In the Matter of:

Dr. Balkrishna A. Shelar ... Applicant
Versus
State of Maharashtra e Respondents

Report/ Submissions on behalf of Kolhapur Municipal

Corporation

1. It is humbly submitted that the Present Respondent
Kolhapur Municipal Corporation (KMC) filed their
reports/ reply on 28.08.2019 and 15.07.2020 before
this Hon’ble Tribunal. By last order dated 16.07.2020
this Hon’ble Tribunal considered the submissions/
report filed by KMC and directed the irrigation
department to complete the process of demarcation of
the red and blue lines expeditiously. It is also directed
KMC and State PCB to take necessary steps for
preventing discharge of untreated effluents and

sewage.

2. It is humbly submitted that KMC has continuously
taken follow up for demarcation of the remaining part
of red & blue line with the Chief Engineer, Irrigation
Department, Pune. Irrigation department, Pune has
finalized partly blue and red line and the same has
been published on 06.12.2019 on their official
website. However the area from Laxthirth to Dudhali
approximately 1 Kilometer and Kadamwadi to

Gandhinagar approximately 2.5 Kilometer, total



around 3.5 Kilometer length along the river is yet to
be demarcated. Thus as the demarcation of
red/blue/green line is incomplete, KMC has sent
letters dated 18.12.2020 and 16.02.2021 to Chief
Engineer, Irrigation Department and requested to
finalize remaining part of blue and red line at the
earliest. Hereto annexed and marked as Annexure I
(Page no. 6 to 11) is true translated copy of letter
dated 16.02.2021.

It is further stated that the KMC has published list of
Gat numbers and Survey numbers which fall in
prohibitive zone i.e. area between the river bank and
blue line. According to previous D.C. regulation rule
no. 22.3 of D.C.P.R. for “D” class Municipal
Corporation the Development Permissions are
prohibited and KMC is strictly following the said rule.
KMC has issued notices under section 51 of M.R.T.P.
Act, for revoking the developer’s permission, which
permissions were given by KMC before finalization of
final blue line by Irrigation Department and given
hearing to concerned people on dated 11/03/2020,
02/06/2020 & 17/06/2020.

4. It is submitted that average Water Supply of Kolhapur
city is 120 mld and it results in to 96 mld of
wastewater. KMC has achieved to treat around 90.39
mld of wastewater from four major nalas (Jayanti,
Dudhali, Bapat Camp, Line Bazar) through Kasba
Bawada and Dudhali S.T.P.s. For remaining 5.61mld
of wastewater/ sewage work of diversion of
Budhwarpeth & C.P.R. nalas has already been
completed by K.M.C. through its own funds in the
year 2020. The remaining 6 nalas are proposed to be

diverted to S.T.P.s under AMRUT scheme. Being the



lands near to the Nala diversion are private
agricultural lands and some lands are with water
logged marshy condition it is practically difficult for
bidders/ contractors to carry out the work especially
when there is a standing crop of sugarcane. To sort
out the issue K.M.C. & M.J.P (Maharashtra Jivan
Pradhikaran) decided to divide the work in to two
parts. The part-I consists of laying drainage line in the
city and construction of 6 & 4 mld S.T.P.s & part-II
consists of nala diversion work such as K.T weir,
Sump & Pump house, Rising main & Gravity main
etc. The tender for the part-II has been floated by
KMC for three times. However as there is no response
and lot of time has been incurred in this procedure
K.M.C. has decided to change the alignment of nala
diversion works and also to allot the work to existing
working contractor i.e. Noble Construction Pune,
under the clause no 38(As per the terms & condition
of B: tender of Government the work is allotted under
clause No. 38) The proposal under clause-38 is
submitted to Urban Dev. Dept. of State Govt. for
approval and Government has approved it on
21/05/2020. Accordingly the work is in progress
however because of rain and water logged conditions
and COVID - 19 pandemic there is some delay. Hereto
annexed and marked as Annexure II (page no. 12 to
14 ) are recent photographs of ongoing work of laying

down drainage pipelines for diversion of nala work.

It is submitted that out of 96 MLD the KMC has now
successfully achieved target of treatment of 90.39
MLD sewage. As per time line in last affidavit dated
26/08/2019 KMC expected to treat total 96 MLD
sewage by May 2020, but for the aforesaid reason
strict lockdown from March 2020 to May 2020 due to



Covid 19 & labor problems, and also some of the
nearby landowners opposed diversion of Rajhans &
Ramanmala nalla work and stopped the work & filed
suit no.361/2020 in District Court Kolhapur there is
some delay. Thus, due to these various reasons, the
work was not completed within timeline. It is humbly
submitted that KMC is constantly taking all the
measures to complete the said work of diversion of
remaining 5.61 MLD waste water and after resolving

all the hurdles it will be completed at the earliest.

It is submitted that as per directions of this Hon’ble
Tribunal, steps have been taken by way of methods of
phytoremediation for treating the sewage. KMC has
ensured that no untreated sewage has been

discharged to the Panchganga River.

It is humbly submitted that in the matter O.A. No.
18/2015 (W.Z.) titled Sunil Kemble V/S. Union of
India and others this Hon’ble Tribunal by its judgment
and order dated 08/01/2020 considered the report
filed by KMC and MPCB and disposed of the said
application. In the said order, it was observed that
KMC has been making efforts towards the mitigation
of water body.

As per directions passed by this Hon’ble Tribunal, it is
stated that nala diversion work has already
undertaken and the same is in progress so far,
around (1) 480 meters length (300mm dia) for
Lakshatirth nala (2) 570 meters length (250mm dia)
for vit bhatti nala (3) 100 meters length (150mm
dia)for Rajhans nala (4) 480 meters length (150mm
dia) for Raman mala nala has been successfully
completed. The remaining work will be completed
soon. It is also submitted that KMC is regularly using

bleaching powder for disinfection purpose.



The KMC has taken the above mentioned additional
steps as per the directions of this Hon’ble Tribunal. It
is therefore humbly submitted to take these

submissions on record and no action be taken against
KMC.

Place: Kolhapur
Date: 24.02.2021

ADDITIONAL COMMISSIONER
KOLHAPUR MUNICNAL CORPORTION



Annexure: - 1

Correspondence to Irrigation department

From KMC




Kolhapur municipal corporation

a8 POST OFFICE NO. 33, post pin code no -416 002.
T R PHONE. NO.P.B.X.Board 2540291 To 2540298

Outward no - town planning /ws- 1/1637 Date - 16/02/2021
To, ‘

The Chief Engineer,

Irrigation Department, Pune

Subject :- About flood line map showing blue and red lines in the vicinity of

Panchanganga River .

Ref : - 1) The flood maps dated 7/12/2019 Regarding blue and red lines from
Executive Engineer irrigation deptt
2) Letter from Kolhapur municipal corporation vide no . ws/1/1695 date
24/12/2019
3) Letter from Kolhapur municipal corporation
vide no . ws/1/1932 date 24/01/2020
4) Letter from Kolhapur municipal corporation
vide no ws/1/1307 date 18/12/2020

Respected sir,

Kothapur municipal corporation by irrigation dept. on dated 07/12/2019.

After dye verification of




But,still the flood map has not been received from your dept. so it is once again
requested to provide blue and red line flood map in the above mentioned areas OR as per your
dept. circular dated 10 July 2019 provide final blue line flood map of these areas .

-Sd-
Admiinistrator

Kolhapur municipal corporation

Copy for Information

1) SupttEngg, Kolhapur irrigation dept., Kolhapur,
2) Executive Engg, irrigation dept. Kolhapur (North)
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Annexure: - II

Photographs of present condition of nala

diversion work












